GeM 7i—

Gover Azadl Ka
e Markelp!ace Amrit Mahotsav

YR

f9s g=ar/Bid Number: GEM/2025/B/6383542
f&eticv /Dated: 17-07-2025

fas c&aasr / Bid Document

9= fAawur/Bid Details

95 dc @9 & ad@/a3T /Bid End Date/Time

29-07-2025 12:00:00

e geld &1 ali@/a@# ™ /Bid Opening
Date/Time

29-07-2025 12:30:00

5 Queper duar (de @A H arl/@ @) /Bid Offer
Validity (From End Date)

120 (Days)

FAGA/TST W IAA/Ministry/State Name

Ministry Of Health And Family Welfare

faswar @ AT/Department Name

Department Of Health And Family Welfare

IS H AFA/Organisation Name

Food Safety And Standards Authority Of India

PRIt 1 ATAA/Office Name

Fda Bhawan

a&g 4ol /Item Category

Short Term Cab & Taxi Hiring Services - Sedan; Local;
120Kms x 12Hrs , Short Term Cab & Taxi Hiring Services -
Premium Sedan; Local; 120Kms x 12Hrs , Short Term Cab &
Taxi Hiring Services - Premium SUV; Local; 120Kms x 12Hrs

(Y 3@ /Contract Period 4 Day(s)
st & feraa iaa arffe etsax (3 anf &)

/Minimum Average Annual Turnover of the |40 Lakh (s)
bidder (For 3 Years)

3/FA Gar & o 3T @era gHa &

ad/Years of Past Experience Required for 3 Year (s)
same/similar service

S e H Ja3t F ASer Aavad HPpE ¢/Past ||

Experience of Similar Services required

auf & 3JHT T TA3NR A THTHS P J T & /
MSE Exemption for Years Of Experience
and Turnover

Yes | Partial | Experience - 2 year (s) | Turn over value - 20
(in lakhs)

¥ere3m & faw & auf 3R I3 & e yaa
&1 318 ¥ / Startup Exemption for Years Of

Experience and Turnover

Yes | Partial | Experience - 2 year (s) | Turn over value - 20
(in lakhs)

fahar @ AP 3T gEAdS/Document required

from seller

Experience Criteria,Bidder Turnover,Certificate (Requested
in ATC),Additional Doc 1 (Requested in ATC)

*In case any bidder is seeking exemption from Experience /
Turnover Criteria, the supporting documents to prove his
eligibility for exemption must be uploaded for evaluation by
the buyer
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{95 faawui/Bid Details

w1 3mq fAfdereRt grr 3ues e aTw GEards o
fafaer 3t smer A arer wol fAfdars Rt @t fewrer
e §7 Hed A #/Do you want to show

documents uploaded by bidders to all
bidders participated in bid?

No

s eema & FAT-WA e & AU aIs FAdH
HeAra farhar3it & ATl / Minimum number of

bids required to disable automatic bid
extension

da$ STl / Number of days for which Bid
would be auto-extended

fas O Rayy ANareht @b fpar/Bid to RA enabled

Yes

Raw frers®t Aeaar A491/RA Qualification Rule

H1-Highest Priced Bid Elimination

95 @ yaR/Type of Bid

Two Packet Bid

dehelichl Feichel & GRIAT dehelichl TAEIRIUT &

HAJAT AT /Time allowed for Technical 2 Days
Clarifications during technical evaluation
Jgarfad [9s fea /Estimated Bid Value 1142400

Hedidh ugfd/Evaluation Method

Total value wise evaluation

AT A arel TaNT eFdrdsT Sh3T aRTyS & /

Financial Document Indicating Price Yes
Breakup Required

ACITYT @s/Arbitration Clause No
gele Ws/Mediation Clause No

$uaSl fAeRU/EMD Detail

TsarseY da/Advisory Bank

Bank Of Baroda

suadr TfRAYEMD Amount

35000

$iidish fdavor /ePBG Detail

TsarseT da/Advisory Bank

Bank Of Baroda

required (Months).

SiiS ufaera (% )/ePBG Percentage(%) 3.00
Siash fr 3marges 3@fd (AE) /Duration of ePBG 3
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(a). amzﬁrQmﬁwaﬂwéwﬁwﬁgmﬁaaﬁmamasﬁwﬁg%wummamwWwﬁ%l THTHS
BTN F I had argH b fow A1 a3t & forw Jar verar SUAST & Te & W &| SAATRAT Pl 39 Alfd & aqrax &
IIE @M 11 §1/EMD EXEMPTION The bidder seeking EMD exemption, must submit the valid supporting document
for the relevant category as per GeM GTC with the bid. Under MSE category, only manufacturers for goods and
Service Providers for Services are eligible for exemption from EMD. Traders are excluded from the purview of this
Policy.

(b).3uHAST AR HUIG STATAd T, Te TS 9] il &, el & uat & gielr arfew| / EMD & Performance securityshould be
in favour of Beneficiary, wherever it is applicable.

aradt /Beneficiary :

Senior Accounts Officer

Fda Bhawan, Department of Health and Family Welfare, Food Safety And Standards Authority of India, Ministry of
Health and Family Welfare

(Senior Accounts Officer)

srsa/Splitting
el fasrsar onay A& fRar 911/ Bid splitting not applied.

THANSINS 3arel=i/MIl Compliance

TANATSHTS 3Hure/MIl Compliance Yes

TAEs Wil a9Id/MSE Purchase Preference

THTHS Wl adIdl/MSE Purchase Preference Yes

1. If the bidder is a Micro or Small Enterprise as per latest orders issued by Ministry of MSME, the bidder shall be
exempted from the eligibility criteria of "Experience Criteria" as defined above subject to meeting of quality and
technical specifications. The bidder seeking exemption from Experience Criteria, shall upload the supporting
documents to prove his eligibility for exemption.

2. If the bidder is a Micro or Small Enterprise (MSE) as per latest orders issued by Ministry of MSME, the bidder
shall be exempted from the eligibility criteria of "Bidder Turnover" as defined above subject to meeting of quality
and technical specifications. If the bidder itself is MSE OEM of the offered products, it would be exempted from
the "OEM Average Turnover" criteria also subject to meeting of quality and technical specifications. The bidder
seeking exemption from Turnover, shall upload the supporting documents to prove his eligibility for exemption.
3. If the bidder is a DPIIT registered Startup, the bidder shall be exempted from the the eligibility criteria of
"Experience Criteria" as defined above subject to their meeting of quality and technical specifications. The bidder
seeking exemption from Experience Criteria, shall upload the supporting documents to prove his eligibility for
exemption.

4. If the bidder is a DPIIT registered Startup, the bidder shall be exempted from the the eligibility criteria of
"Bidder Turnover" as defined above subject to their meeting of quality and technical specifications. If the bidder
is DPIIT Registered OEM of the offered products, it would be exempted from the "OEM Average Turnover" criteria
also subject to meeting of quality and technical specifications. The bidder seeking exemption from Turnover shall
upload the supporting documents to prove his eligibility for exemption.

5. The minimum average annual financial turnover of the bidder during the last three years, ending on 31st
March of the previous financial year, should be as indicated above in the bid document. Documentary evidence in
the form of certified Audited Balance Sheets of relevant periods or a certificate from the Chartered Accountant /
Cost Accountant indicating the turnover details for the relevant period shall be uploaded with the bid. In case the
date of constitution / incorporation of the bidder is less than 3-year-old, the average turnover in respect of the
completed financial years after the date of constitution shall be taken into account for this criteria.

6. Years of Past Experience required: The bidder must have experience for number of years as indicated above in
bid document (ending month of March prior to the bid opening) of providing similar type of services to any
Central / State Govt Organization / PSU. Copies of relevant contracts / orders to be uploaded along with bid in
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support of having provided services during each of the Financial year.

7. Purchase preference to Micro and Small Enterprises (MSEs): Purchase preference will be given to MSEs as
defined in Public Procurement Policy for Micro and Small Enterprises (MSEs) Order, 2012 dated 23.03.2012 issued
by Ministry of Micro, Small and Medium Enterprises and its subsequent Orders/Notifications issued by concerned
Ministry. If the bidder wants to avail the Purchase preference for services, the bidder must be the Service
provider of the offered Service. Relevant documentary evidence in this regard shall be uploaded along with the
bid in respect of the offered service. If L-1 is not an MSE and MSE Service Provider (s) has/have quoted price
within L-14+ 15% of margin of purchase preference /price band as defined in the relevant policy, then 100% order
quantity will be awarded to such MSE bidder subject to acceptance of L1 bid price. The buyers are advised to
refer to the OM_No.1 4 2021 PPD_dated 18.05.2023 for compliance of Concurrent application of Public
Procurement Policy for Micro and Small Enterprises Order, 2012 and Public Procurement (Preference to Make in
India) Order, 2017. Benefits of MSE will be allowed only if the credentials of the service provider are validated on-
line in GeM profile as well as validated and approved by the Buyer after evaluation of submitted documents.

8. Estimated Bid Value indicated above is being declared solely for the purpose of guidance on EMD amount and
for determining the Eligibility Criteria related to Turn Over, Past Performance and Project / Past Experience etc.
This has no relevance or bearing on the price to be quoted by the bidders and is also not going to have any
impact on bid participation. Also this is not going to be used as a criteria in determining reasonableness of
quoted prices which would be determined by the buyer based on its own assessment of reasonableness and
based on competitive prices received in Bid / RA process.

9. Past Experience of Similar Services: The bidder must have successfully executed/completed similar Services
over the last three years i.e. the current financial year and the last three financial years(ending month of March
prior to the bid opening): -

1. Three similar completed services costing not less than the amount equal to 40% (forty percent) of the
estimated cost; or

2. Two similar completed services costing not less than the amount equal to 50% (fifty percent) of the estimated
cost; or

3. One similar completed service costing not less than the amount equal to 80% (eighty percent) of the estimated
cost.

10. Reverse Auction would be conducted amongst all the technically qualified bidders except the Highest quoting
bidder. The technically qualified Highest Quoting bidder will not be allowed to participate in RA. However, H-1
will also be allowed to participate in RA in following cases:

i. If number of technically qualified bidders are only 2 or 3.

ii. If Buyer has chosen to split the bid amongst N sellers, and H1 bid is coming within N.
iii. In case Primary product of only one OEM is left in contention for participation in RA on elimination of H-1.
iv. If L-1 is non-MSE and H-1 is eligible MSE and H-1 price is coming within price band of 15% of Non-MSE L-1
v. If L-1 is non-MIl and H-1 is eligible MIl and H-1 price is coming within price band of 20% of Non-MII L-1

AR deaar /3maas 3er/Additional Qualification/Data Required

Fleet of owned vehicles with service provider, (Please limit the number to upto 100% of the vehicles
demanded or 30 whichever is lesser):30

Drivers on Payroll (in Numbers), (Please limit the number to upto 100% of the vehicles demanded or
30 whichever is lesser):30

Minimum years (upto 5 years) of experience in related field:3

Number (upto 100%) of vehicles demanded should have been provided in a single contract to a
government agency in the past three years:100

Number (upto 100%) of vehicles demanded should have been provided in the past 1 year to
government agencies:100

Geographic Presence in States:The service provider should have its office within the vicinity (radius) of 15 KM
from FDA Bhawan

Rate Per Km for Extra Usage in excess of chosen package as per the Vehicle Type selected. In case
of bunch bid buyer must indicate extra KM rate for every Vehicle Type that is bunched:*All rates
mentioned below are excluding GST*

Local/outstation for sedan= Rs. 14/- per km

Extra km Local/outstation for premium sedan= Rs. 16/- per km

Extra km Local/outstation for premium SUV= Rs. 18/- per km

Rate Per Hour (Inclusive of GST) for Extra Usage in excess of chosen packageiAll rates mentioned
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https://bidplus.gem.gov.in/bidding/downloadOmppdfile/

below are excluding GST*

Local/outstation for sedan= Rs. 50/- per hour

Extra km Local/outstation for premium sedan= Rs. 60 per hour
Extra km Local/outstation for premium SUV= Rs. 70 per hour

Pre Bid Detail(s)

e ATl @S g&rdsi/Pre-Bid

Date and Time -9 Tre/Pre-Bid Venue

21-07-2025 15:00:00 3rd Floor, FDA Bhawan, Kotla Road, New Delhi-110002

Short Term Cab & Taxi Hiring Services - Sedan; Local; 120Kms X 12Hrs ( 30 )

daeidhl RARPAT /Technical Specifications

feRu1/ Specification 4/ Values
PR / Core
Vehicle Type Sedan
Type of car (Please select at Honda Amaze , Maruti Suzuki Dzire , Volkswagen Ameo , Nissan Sunny ,
least 3 options) Toyota Etios , Maruti Suzuki Tour S
Type of Service Local
Usage Variant 120Kms x 12Hrs
Year of Vehicle Model 2025, 2024, 2023, 2022
Km Travelled Upto 50,000 Kms
Air Conditioning Requirement A/C
Area of Operation Plains
Fuel Type Any

ws3ii /Addon(s)

31faR@® faerur /Additional Details

Type of Trip (One-way/Return) || One-way/Return

31faRw AR gradsr /Additional Specification Documents

R/ Raifésr AfRAFA /Consignees/Reporting Officer and Quantity

: RSt/ Refear et & A 3R Jaegehar
%$.49./S.N . / Number of s
3fad /Consignee gcr/Address Vehicles /Additional
o. -
Reporting/Officer Required Requirement
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PHISN | vt /Consignee gar/Address / ’\',‘:I:‘icfer: /Additional
o. .
Reporting/Officer Required Requirement
e Duration in Days
within contract
. 110002,FDA Bhawan near Bal . .
1 Pankaj Azad Bhavan, Kotla Road, New Delhi 30 perlc?d er Whlc.h
service is required
14

Short Term Cab & Taxi Hiring Services - Premium Sedan; Local; 120Kms X 12Hrs ( 40 )

doeiid ARPAT /Technical Specifications

faawu1/ Specification

A/ Values

@ / Core

Vehicle Type

Premium Sedan

Type of car (Please select at least 3 options)

Maruti Suzuki Ciaz , Honda City , Toyota Corolla

Type of Service

Local

Usage Variant

120Kms x 12Hrs

Year of Vehicle Model

2025, 2024, 2023, 2022

Km Travelled

Upto 50,000 Kms

Air Conditioning Requirement A/C
Area of Operation Plains
Fuel Type Any

us3ii /Addon(s)

31faR@ farur /Additional Details

Type of Trip (One-way/Return)

One-way/Return

31AR® NI g&ards /Additional Specification Documents

RN /Ruiféar 31AaE /Consignees/Reporting Officer and Quantity

, Wl Redfean s

%.49./S.N . / Number of
o) 3Ry /Consignee udr/Address Vehicles
Reporting/Officer Required

/Additional
Requirement
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ATt 6 A

Bhavan, Kotla Road, New Delhi

. R/ Raféar
%.49./S.N . / Number of R mm
IR /Consignee gdr/Address Vehicles /Additional
o. .
Reporting/Officer Required Requirement
e Duration in Days
within contract
1 Pankaj Azad 110002,FDA Bhawan near Bal 40 period for which

service is required
14

Short Term Cab & Taxi Hiring Services - Premium SUV; Local; 120Kms X 12Hrs ( 30)

doeiid ARPAT /Technical Specifications

faawu1/ Specification

e/ Values

@ / Core

Vehicle Type

Premium SUV

options)

Type of car (Please select at least 3

Innova Crysta

Toyota Innova , Toyota Fortuner , Jeep Compass , Tata Harrier , Toyota

Type of Service

Local

Usage Variant

120Kms x 12Hrs

Year of Vehicle Model

2025, 2024, 2023, 2022

Km Travelled

Upto 50,000 Kms

Air Conditioning Requirement A/C
Area of Operation Plains
Fuel Type Any

us3ii /Addon(s)

31faR@ faerur /Additional Details

Type of Trip (One-way/Return)

One-way/Return

31faRw AR s /Additional Specification Documents

R/ Raifésr 3fRAFA /Consignees/Reporting Officer and Quantity

R/ Raféar

3RS /Consignee
Reporting/Officer

%.4./S.N

gdr/Address

=T & A
/ Number of
Vehicles
Required

3R 3magsar
/Additional
Requirement
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PHISN | vt /Consignee gar/Address / ';';::icf;: /Additional
o. .
Reporting/Officer Required Requirement
e Duration in Days
within contract
. 110002,FDA Bhawan near Bal . .
1 Pankaj Azad Bhavan, Kotla Road, New Delhi 30 perlc_)d fgr Whlc.h
service is required
14

ar g0 shdr a1 s # fw of/Buyer Added Bid Specific Terms and Conditions

1. Experience Certificate for the supply of the same to any Govt/ PSU/ any renowned private organisation
along with Supply/ Purchase Order.

2. If the agency is registered under MSME or NSIC, then EMD exemption certificate needs to be enclosed.
Generic

OPTION CLAUSE: The buyer can increase or decrease the contract quantity or contract duration up to 25
percent at the time of issue of the contract. However, once the contract is issued, contract quantity or
contract duration can only be increased up to 25 percent. Bidders are bound to accept the revised
quantity or duration

4. Generic
Buyer Organization specific Integrity Pact shall have to be complied by all bidders. Bidders shall have to
upload scanned copy of signed integrity pact as per Buyer organizations policy along with bid. Click here
to view the file

5. Buyer Added Bid Specific ATC

Buyer uploaded ATC document Click here to view the file.

sdeor/Disclaimer

The additional terms and conditions have been incorporated by the Buyer after approval of the Competent
Authority in Buyer Organization, whereby Buyer organization is solely responsible for the impact of these clauses
on the bidding process, its outcome, and consequences thereof including any eccentricity / restriction arising in
the bidding process due to these ATCs and due to modification of technical specifications and / or terms and
conditions governing the bid. If any clause(s) is / are incorporated by the Buyer regarding following, the bid and
resultant contracts shall be treated as null and void and such bids may be cancelled by GeM at any stage of
bidding process without any notice:-

1. Definition of Class | and Class Il suppliers in the bid not in line with the extant Order / Office Memorandum
issued by DPIIT in this regard.

2. Seeking EMD submission from bidder(s), including via Additional Terms & Conditions, in contravention to
exemption provided to such sellers under GeM GTC.

3. Publishing Custom / BOQ bids for items for which regular GeM categories are available without any
Category item bunched with it.

Creating BoQ bid for single item.

Mentioning specific Brand or Make or Model or Manufacturer or Dealer name.

Mandating submission of documents in physical form as a pre-requisite to qualify bidders.
Floating / creation of work contracts as Custom Bids in Services.

© N o v A

Seeking sample with bid or approval of samples during bid evaluation process. (However, in bids for
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https://fulfilment.gem.gov.in/contract/slafds?fileDownloadPath=SLA_UPLOAD_PATH/2025/Jun/GEM_2025_B_6383542/CL10360/IPAUTH_65cdc893-ef8a-403e-8a5d1750849966558_gadmin@123.pdf
https://fulfilment.gem.gov.in/contract/slafds?fileDownloadPath=SLA_UPLOAD_PATH/2025/Jul/GEM_2025_B_6383542/CLM0010/NITF_4d642671-fed1-4e92-b9f71752731853385_gadmin@123.pdf

attached categories, trials are allowed as per approved procurement policy of the buyer nodal Ministries)

9. Mandating foreign / international certifications even in case of existence of Indian Standards without
specifying equivalent Indian Certification / standards.

10. Seeking experience from specific organization / department / institute only or from foreign / export
experience.

11. Creating bid for items from irrelevant categories.
12. Incorporating any clause against the MSME policy and Preference to Make in India Policy.
13. Reference of conditions published on any external site or reference to external documents/clauses.

14. Asking for any Tender fee / Bid Participation fee / Auction fee in case of Bids / Forward Auction, as the
case may be.

15. Any ATC clause in contravention with GeM GTC Clause 4 (xiii)(h) will be invalid. In case of multiple L1
bidders against a service bid, the buyer shall place the Contract by selection of a bidder amongst the L-1
bidders through a Random Algorithm executed by GeM system.

16. Buyer added ATC Clauses which are in contravention of clauses defined by buyer in system generated bid
template as indicated above in the Bid Details section, EMD Detail, ePBG Detail and MIl and MSE Purchase
Preference sections of the bid, unless otherwise allowed by GeM GTC.

17. In a category based bid, adding additional items, through buyer added additional scope of work/ additional
terms and conditions/or any other document. If buyer needs more items along with the main item, the
same must be added through bunching category based items or by bunching custom catalogs or
bunching a BoQ with the main category based item, the same must not be done through ATC or Scope of
Work.

Further, if any seller has any objection/grievance against these additional clauses or otherwise on any aspect of
this bid, they can raise their representation against the same by using the Representation window provided in
the bid details field in Seller dashboard after logging in as a seller within 4 days of bid publication on GeM. Buyer
is duty bound to reply to all such representations and would not be allowed to open bids if he fails to reply to
such representations.

All GeM Sellers / Service Providers are mandated to ensure compliance with all the applicable laws /
acts / rules including but not limited to all Labour Laws such as The Minimum Wages Act, 1948, The
Payment of Wages Act, 1936, The Payment of Bonus Act, 1965, The Equal Remuneration Act, 1976,
The Payment of Gratuity Act, 1972 etc. Any non-compliance will be treated as breach of contract
and Buyer may take suitable actions as per GeM Contract.

This Bid is governed by the @rar=g @1 3R erf/General Terms and Conditions, conditons stipulated in Bid and
Service Level Agreement specific to this Service as provided in the Marketplace. However in case if any condition
specified in @ra=a f&7sr 3R Uci/General Terms and Conditions is contradicted by the conditions stipulated in
Service Level Agreement, then it will over ride the conditions in the General Terms and Conditions.

SIH B WA AT & TS 26 & TeH 3 AT & WY HH T AT T arel g7 & [T F Wl W ufdey & day &
T & YT H{H W TS I drel o1 & Dl =X 30 @A & Tz ¢ & fow i o3 gom 59 a8 @3 & aren
qeTA WY & wH Uohgpd allfds & oo o §AT s &l g8 Fgureld Bl glem 3R IS o aed awon fRw S
T SHP! UIele o B W HJdY P Tcehiel FHAH el IR BIfed & AR 30 A Plefell HILars & MU BN in terms

of GeM GTC clause 26 regarding Restrictions on procurement from a bidder of a country which shares a land border with India, any bidder from a country which shares a
land border with India will be eligible to bid in this tender only if the bidder is registered with the Competent Authority. While participating in bid, Bidder has to undertake
compliance of this and any false declaration and non-compliance of this would be a ground for immediate termination of the contract and further legal action in
accordance with the laws.

---g=arg/Thank You---
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https://assets-bg.gem.gov.in/resources/upload/shared_doc/list-of-categories-where-trials-are-allowed_1712126171.pdf
https://admin.gem.gov.in/apis/v1/gtc/pdfByDate/?date=20250717
https://bidplus.gem.gov.in/bidding/bid/bidsla/64175544209296
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